CC No. : 01/2016

ECR No. : DLZO/15/2014/AD(VM)
uis : 3& 4 of PMLA Act
Directorate of Enforcement Vs. Gautam Khaitan & Ors.

31.08.2020

Matter is taken up today and the proceedings are
conducted through Video Conferencing (Cisco webex) as per
directions of Hon'ble High Court issued vide Circular

No.322/RG/DHC/2020 dated 15.08.2020 in view of the pandemic
Covid-19.

Present; None.

Today Reader has pointed out that in last para, at page 8 of
the order dated 29.08.2020, words “ the FIR" are written in place of
“this order”.

Same is corrected and initialled by me today.

1 Signed copy of this order is being sent through whatsapp to
af ﬂ'ns Gaurt 'Mﬂ'l dlrautian to mﬂ the same to concerned
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of PC. Act, 1988 ( as amended in
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